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these long-distance passengers. The 
Minister may also think of making 
arrangemens for the entertainment of 
the passengers during the long 
journey by providing facilities for 
channel music ctc. ' *

W hile I thank the Railway M i-
nister for all the facilities already ex-
tended to the people of Tamilnadu 
in this regard, t  hope . and request 
that the proposals made out by me 
may be considered and suitable 
action taken at the arliest conveni-
ence for the benefit c f  the trave-
lling public of Tamilnadu.

(vi) A l l e g e d  r e p r e s s i v e  m e a s u r e s  

a g a i n s t  a g r i c u l t u r a l  l a b o u -
r e r s  i n  P a t n a  D i s t r i c t
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(vii) I m m e d i a t e  c l e a n i n g  o f  
S u j a n - G a n g a  C a n a l  a r o u n d  
t h e  F o r t  o f  B h a r a t f u r

SHRI RAJESH P IL O T  {Bharat- 
pvur) : Mr. Deputy-Speaker, Sir, 
under rule 377, I bring the following
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urgent matter̂to the notice of the 
House :—

The  condition of the ,  moat 
(Sujan Ganga Canal) around the 
famous fort, Loha Garh, of Bharat- 
pur in deteriorating miserably though 
it is under the Central Archaeologi-
cal Department.

Its. bathing ghats and boundary 
wall are  badly damaged. This 
has resulted in the  inflow of dirty 
water of the city  into the canal. 
Some  shopkeepers  have  also 
deliberately arranged to expel the 
<lirty. water from their shops 1 to 
flow into the canal. This is  deve-
loping into a serious health hazard. 
The water hyacinth that was re-
moved last year is growing up very 
fa3. again. The canal-cleaning opera-
tion initiated last year has also not 
been  properly completed.  This 
requires urgent attention and steps 
from the Archaeological  Depart-
ment.

(vii)  Need for effective steps to
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sqfâ mT  f̂TSFTr % f̂tr  T̂frTT

3̂rfr?3Tzfr t 1 ~̂ar ̂ -o

f t̂T7 5t̂5f a«TT

r̂nff 5tt  fosu

gGrpft % f̂ir spRijr 

q̂m  ̂  ̂rf|̂ 1  %?sftq tk

 ̂ Vtftm %  f̂lT qiffo=|  fcf̂i
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■---------  V.  '  '  1

15.13 hrs.

BEEDI WORKERS  WELFARE 
CESS-(AMENDMENT) BILL— 

(Contd.)

MR. DEPUTY-SPEAKER  : 
The House will take up further con-
sideration of the following motion 
moved by Shri P. Venkata Reddy 
on the 25th November, 1981, na-
mely :—

“That the Bill to amend the Beedi 
Workers  Welfare  Cess  Act, 
J97®> be taken into  considera-
tion.”

Mr. Venkata Reddy.


